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Organisations . registered under foreign
contribution (Regulation) Act, 1976

1680. SHRIMATI RATAN KUMARL:
SHRI RAFIQUE ALAM:

Will the Misier of HOME AFFAIRS
be pleased to state:

(a) what is the number of organisations
in the couniry which have registered them-
sclves so far under the Foreign Contribu-
tion (Regulation) Act, 1976; and

(b) the amount of contributiop received
by these associations during the last
three years, year-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI P.
CHIDAMBARAM): (a) 10458 Organisa-
tions have been registered in the country
under the Foreign Contribution (Regula-
tion) Act, 1976, upto 31-10-1986.

(b} The amount "of contribution recei-
ved by the organisations during 1982,
1983 and 1984 js as under:i—

Amoun; of Foreign

Year
Contributiop received
(in crores)
1982 233.78
1983, 264,22
1984 253.98
1985. Under Compilation

Financia] assistance for PTI jnternational

1681. SHRI T.R. BALU:
SHRI V. GOPALSAMY:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether Government have provided
any financial assistance to the Press Trust
of India (PTI) to launch a.mew out-fit,
known as PTI International; if so, what
is the amount thereof and what are the
terms and conditions;
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(b) whsther Government nominees in
the PTI board have supported the move
to jaunch this subsidiary; if so, what are
the reasons therefor;

(c) whether Government’s attention has
been drawn to news-item which appeared
in ‘the Omlooker’ 16—30, 1986 under the
caption “A Hi tech Fumble”; if so, what
is Government’s reaction in this regard;

(d) whether Governmen; are aware
that employzes of the Press Trust of India
have opposed tnis mOve; and

(e) whether Gevernment propose to ap-
point a high jevel committee to study the
problems in mcws agencies and the func-
tioning of news agencies; if not, what are
the reasons thereforo

THE MINISTER OF STATE OF THE
MINISTRY OF iINFORMATION AND
BROADCASTING (SHRI AJIT PANJA):

(a) No, Sir.

(b} The Government do not have any
nominee on the Board of Directors of
the PTI. :

(¢v to (e¢) The Government have secen
a pews item to this effect. However, con-
sistent with their firm commitment to the
freedom of the Press and its policy of non-
interference in the internal functioning of
the Press, the Government have no com-
ments to offer on the contents of the said
news item. There is also mo proposal
under the comsideration of the Government
to study the internal prcblems of PTI or
any other news agency.

setting up of TV Centre in Orissa

1682. SHR1 BASUDEB MOHA-
PATRA:

KUMARI SUSHILA TIRIA:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is a fact that most of
the towns and rural areas in Orissa are
not covered by television network;

(b) whether there is any proposal under
Government’s  consideration to provide
powerful transmissioy, iy the State; and
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.(c) whether .Government propose .to set

. up new television centre in Orissa during ]

the current year? ]

Pay - scales of Evglish and ., Hindi Bditors
. .Of the Government periodicals

. 1684. SHR1 LAL .K. ADVANI:
. THE MINISTER OF.STATE.QF THE

- MINISTRY OF iNFORMATION. .AND o Sﬂsgﬁ,}glé;m“l
-BROADCASTING: (SHRI AJIT PANJA): . ’ T
(a) TV service is, at. presenmt, available to E SHRI PRAMOD MAHAJAN:

i approximately 52 per cent of the popula-

. SHRI SHANKER SINH
tion  of Orissa, including. that in the rural

VAGHELA:

areas, . L.
X Will the Minister of INFORMATION

() and (c) As a part of the on-going AND BROADCASTING be pleased to
VI Plan schemes, a- low power -(100W) state:
TV transmitter is f—:xpécted to be commis- | (a)..whether it i5.a fact that the pay
sioned at Bhawanmatna by the end ) of scales of Editors of the.English editions
1986-87. Replacement of thig transmitter ’

. ra much higher than those of the Editors
establishment of a full-fledged TV .Studio of Hindi and other Indian language edi-
Centre at Bhubancshwar as well as of tions of those perigdicals and a Study
-eight' new low power’ (100W) TV - trans- Committee under a Juni Secretary. of the
mitters, one ecach at B_arx-pada, Sunde.r- Ministry was assigned to, lopk into such
. .garh, B.aleshwar, Keonjhargarh, -Bolangir, discrimination. and make .recommenda-
Phulbani, Jeypore and Chatrapur, are jp- '

e ; ! of several Govzrnment periodicals are

by a high power (10KW) transmitter and .

i
. tion;

:cluded. in the VII Plan of Doordarshan.

(b) the details of the disparity.in the
case of each, Government. periodicals;

. {c) what are the observations anq re-
commendations of the Study Committee;

- Increase in the delivery permd for ordi- (d) action taken ¢n cach of its recom-
: et nnry telégrams : - mendations; and

; b hy h di iti likel
* 1683. SHRI CHATURANAN o ) Py wheh, sue isparities are likely
7 MISHRA:

SHRI N. E BALARAM: i THE "MINISTER OF STATE OF THE
S MINISTRY OF INFORMATION : AND
Will thé Minister ‘of COMMUNICA- BROADCASTING {$HRT AJIT PANJA):
~ TIONS be ‘pleased to state: (a) No, Sir. All the posts of Editors
wheéther for English or Hindi or regional

(a) " whether 'the delivery: period for language journals brought out by ‘the Min-

ordinary telegrams ~“has been increased istry of Information and Broadcasting are

from eight to twémy four hours; and . included in Grade I of the CIS and carry

’ ‘ the same pay scale. No Study Commit-

(b) if <o, ‘what"are the. reasons there- tee under a Joint Sccretary was asked to
for? look into the matter.

. . . (b) to (e) Do not arise.
THE MINISTER OF STATE IN THE

~MINISTRY OF' COMMUNICATIONS Delay in announcing newsprint policy
(SHRI SANTOSH MOHAN DEV): (a) . 1685, SHRIMATI BIJOY-:A CHAKRA-
No, §ir. The. dehvery period . contlnues to VARTY: Will the Minister of INFORMA-
be between 0600 hours and 2200 hours TION AND BR()ADCASTING be pleased
\dependmg on the workmg hours of tele- “1o state:

ﬁgzrtr;im::)usgd thI; rlc;;:gk.Telegrams are ! (a) what are thc reasons for inordinate

delay in announcing the newsprmt policy
b) Does ot arise. by Government“for the ‘year 198687; and



